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to prevent the dusts to spread and should do tree plantation along the

boundary wall.

6.3     NIIt should complete the constrLiction of tlie coal conveyor system  at

the earliest so as the coal transportation by road could be avoided.

fflF      fu-
Md. Taufique Aslam                     Sh. Ashok Kr. Yadav

Scientist "B"                         Regional Officer, JSPCB,

cpcB, Ez, Koikato            Regiorfe!:#nceinH6Fgfc¥Fh

J.a.P-a BOARD
IIladribagh

Sh. Ad.rtya Kr. Anand

Dy. Commissioner, Hazaribagh

Govt. Of Jharkhand.
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 Item No. 02 
 

BEFORE THE NATIONAL GREEN TRIBUNAL 
PRINCIPAL BENCH, NEW DELHI 
(Through Video Conferencing) 

 

Original Application No. 61/2019/EZ 

(I.A. No. 47/2019) 

 
Tripurari Singh                        Applicant(s) 

 
Versus 

 
Ministry of Railways, Govt. of India & Ors.    Respondent(s) 
 
Date of hearing: 17.07.2020 
 
CORAM: HON’BLE MR. JUSTICE S. P. WANGDI, JUDICIAL MEMBER 

  HON’BLE DR. NAGIN NANDA, EXPERT MEMBER 
   

For Applicant(s): Mr. Anup Kumar, Advocate. 
 
For Respondent(s): Mrs. Aishwarya Rajyashree, Advocate for 

Respondents No. 2, 6 & 7. 
 Mr. Uttam Kumar Mandal, Advocate for 

Respondents No. 4 & 5. 
 

ORDER 
 

1. Case taken up by video conference on Vidyo App. 

 
2. This case has been filed by the Applicant being seriously 

aggrieved by illegal transportation of coal and its dumping 

by the Respondent No. 4 in violation of the pollution norms 

through villages Katkamag, Baanadag, Banka, Sultana, 

Sadampur, Hathamedi and Mayatu in the Hazaribagh 

district of Jharkhand.  It is alleged that because of such 
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activities the river and ponds  in the area have been affected 

and about 8.5 acres of forest lands encroached upon by the 

Railways and NTPC for construction of railway dockyard 

which is being used illegally for dumping  of coal and 

transportation. Because of such activity of Respondents No. 

4 and 5, health of the inhabitants of the villagers has been 

adversely affected and have become victims of various 

diseases.  It is stated that objections of the villagers raised 

from time to time have been ignored.   

 
3. We have considered the application, perused the documents 

and photographs filed with the application as well as the 

submissions of the learned Counsel for the Applicant and 

we are satisfied that the case involves substantial question 

relating to environment. 

 
4. Issue notice returnable in thirty days weeks.   

 
5. The Applicant to furnish requisites within one week from 

hence. 

 
6. However, in view of the prevalent situation caused by the 

pandemic, the Applicant is at liberty to serve notice by e-

mail apart from the formal notice. 
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7. In the meanwhile, we deem it necessary to constitute a 

Committee comprising of (i) the Central Pollution Control 

Board (CPCB); (ii) the Jharkhand Pollution Control Board 

(State PCB) and, (iii) the District Magistrate, Hazaribag, 

Jaharkhand, who shall jointly visit the area in question, 

inspect the railway yard owned by the Respondent No. 4 

and submit a report on the factual position obtaining there.  

 
The State PCB shall be the nodal agency for coordination 

and for providing logistic support.    

 
8. In the event the allegations are found to be true, 

appropriate action be instituted in accordance with law 

against the Respondents No. 4 and 5.  

 
9. Let an action taken report in terms of the above directions 

be filed before the next date with advance copy on the 

Applicant. 

 
10. The Applicant shall furnish complete sets of papers and 

copy of this order to each of the Members of the Committee 

for convenient transaction of the exercise within a period of 

one week from hence. 
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11. It is made clear that the Applicant and/or his representative 

shall be permitted to participate during the inspection and 

submit such further documents of relevance to the 

Members of the Committee.  Notice of the date of inspection 

shall be given to the Applicant before commencing with the 

task. 

 
12. List on 07.09.2020. 

 
 

S.P. Wangdi, JM 
   

 
 

Dr. Nagin Nanda, EM 
 

 
17th July, 2020 
O.A. No. 61/2019/EZ 

avt 
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Taten-FE-sutT¥TI, hoëtOFHO zT5, TEaTti TTS. EuiRiaa11glo 
From 

A. K. Yadav 

Regional Officer. 

To 

Sri Tripurari Singh, 
S/o Lt. Anurudh Singh 
At +P.0. - Kadma, P.S. - Katkamdag. Distt. - Hazaribagh. 

Regarding inspection of site of M/s Banadag Railway Siding& its approach road in the light of NGT OA no. 61/2019 (EZ). 
Ref. no. - H.Q. Mem no. B 1060, dtd 05.08.2020, Ranchi. 

Sub. 

Sir. 
With reference to the above subject this is to inform you that as per convenience of the Deputy Commissioner. Hazaribagh. the date of inspection has been fixed on 23.09.2020. 

necessary action. 
This is for your information 

Your Faithfully 

(A.K 229 

(A. K. Yadav) 

Regional Officer 

D:1SajidhOffice Worklpage no. - 898 
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JHARKHAND STATE POLLUTION CONTROL BOARD
         
TOWNSHIP ADMINISTRATION BUILDING, HEC COMPLEX, DHURWA, RANCHI   834004

Telephone: 0651-2400850 (Fax)/ 2400851/2400852/2401847/2400979/2400138
         

         
Combined Consent (CTE & CTO) under section 25 of the Water (Prevention & Control of Pollution) Act, 1974

and under section 21 of the Air (Prevention & Control of Pollution) Act, 1981

         

         

         

         

         
         
(A)          Specific Conditions:
 

Ref No. JSPCB/HO/RNC/CTE/CTO-4666748/2020/2  Dated :  2020-03-25

1. Application (s) dated 2020-03-04 of BANADAG RAILWAY SIDING, Occupier Name :M S RIZVI for
consent(Consent to Establishment and Consent to Operate) under section 25 (1)(b)/25 (1) (c)/26 of the
Water (Prevention & Control of Pollution) Act, 1974 and under section 21(1) of the Air (Prevention &
Control of Pollution) Act,1981..

2.  Documents Relied Upon:

(a) The content of Consent-to-Establish (CTE), Ref No JSPCB/RO/HZB/CTE-1443595/2017/458 Dated
05.09.2017, JSPCB, Ranchi.

(b) The content of (existing) Consent-to-Operate (CTO), Ref No. 2529 Dated 24.12.2019.

(c) The content of minutes of the meeting held on 25th Feb' 2019 regarding issues railway siding situated
in Jharkhand.

(d) The content of Inspection Report (I/R), Ref No. 1451 dated 18.09.2019 of Regional Office-Cum-
Laboratory, JSPC Board, Hazaribagh.

(e) The content of Environmental Compensation vide dated 16.01.2020.

(f) The content of submission of amount against the Environmental Compensation.

3. The consent is granted under section 25 of the Water (Prevention & Control of Pollution) Act, 1974 and
under section 21 of the Air (Prevention & Control of Pollution) Act, 1981 to operate the project in Mauza -
BANKA, KATKAMDAG,BANADAG , P S -BANADAG , District -HAZARIBAGH ,  as follows:

Project Site-Area Investment
(Rs)

Product & Capacity Validity

Plot Nos. Area

In Expansion 1540-1550,
3920-4041 etc.
Khata No. 02
(As per
application)

122000
Sqm (As
per
applicati
on)

1000.00
Lakhs

Loading and
unloading of raw coal
- 12,50,000 TPM (as
per application)

Date of issue to
30.09.2020

54

Birendra
Typewritten text
ANNEXURE-IV



(1) That, he /they shall submit AAQ & Noise level Monitoring reports thrice within the consent period and
the analysis reports must be prepared by an organization recognized by JSPCB / CPCB / MoEF, Govt. of
India.
 
(2) That, he/they shall allow transportation of materials either in lumps or in fines only through covered and
leak proof dumpers/trucks within the railway siding area.
 
(3) That, he/they shall transport the materials only of those mines/plants who have valid authority for
transportation under valid provisions of the law.
 
(4) That, he (they) shall in no case discharge runoff water or waste water of premises outside the railway
sidings.
 
(5) That, he (they) shall allow transport of materials through the railway siding of such mines/plants which
have valid consent to operate order of the State Pollution Control Board and also keep a record thereof and
shall make available to the officer (s) concerned during his (their) visits of the site.
 
(6) That, the occupier shall comply following directions as per the decision taken in the minutes of the
meeting held on 25th Feb' 2019 regarding issues railway siding situated in Jharkhand:
 
(a) That, the occupier shall construct permanent boundary/wind breaking wall of at least 20 ft. height all
along the railway siding within three months from the date of issue of CTO and submit the report to the
Board.
 
(b) That, the occupier shall develop three tier plantation all along the boundary wall with de-silting pit
within three months and submit the report to the Board.
 
(c) That, the occupier shall construct garland drain all along the boundary wall with de-silting pit within
three months from the date of issue of CTO.
 
(d) That, the occupier shall install fixed type water sprinklers/foggers on all roads and sidings to control
fugitive emission within four months from the issuance of CTO and submit the report to the Board.
 
(e) That, the occupier shall install PM10 analyzers within two months from the date of issuance of CTO and
submit the report to the Board.
 
(f) That, the occupier shall carry out transportation of coal in wet conditions i.e. wet transportation must be
carried out and submit the photographs to the Board.
 
(g) That, the occupier shall ensure that vehicle used for transportation must be covered with tarpulin sheets.
 
(h) That, the occupier shall construct rain water recharge system within three months from the date of
issuance of CTO and submit the report to the Board.
 
(d) That, the occupier shall comply all the conditions laid down in CTE and CTO.
 
(7) That, the occupier shall comply all the conditions as mentioned above and submit the reports to the
Board within stipulated timeline otherwise, CTO will stand revoked.
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(8) That, he/they shall make arrangement of water sprinkling through fixed water sprinklers or tankers
having facility of pressure pump and fogging system at loading-unloading sites and on the transportation
road within two months and report to the Board Head office at Ranchi as well as Regional Office, JSPCB,
Hazaribagh.
 
(9) That, the occupier shall construct pucca internal road within the premises.
 
(10) That, the occupier shall construct garland drain in the premises.
 
(11) That, if the occupier is found violating the Consent to Operate at any point of time during inspection of
the plant by the competent authority, the Consent to Operate shall be revoked as per provision of the acts.
 
(12) That, the Board shall impose any other condition at any point of time as recommended by the Regional
Office / Head Office, JSPCB for control of pollution as it find deem fit.
 
(13) That, the occupier shall, comply with all the conditions related to railway siding as directed in the
JSPCB letter memo no B-387 dated. 11.04.2019 within defined timeline. If the unit is found to be non-
complied with respect to these conditions as stated in the referred latter then CTO would be revoked and
environmental compensation will be levied as per NGT order from the date of issue of this CTO.
 
(14) That, this combined (CTE and CTO) will supersede the CTO the previously granted CTO vide ref. no.
2529, dated 24.12.2019.
 
(15) That, the occupier shall submit application for renewal of consent under section 25/26 of the Water
(prevention & Control of Pollution) Act, 1974 and under section 21 of the Air (prevention & Control of
Pollution) Act, 1981 again 120 days prior to the date of expiry of this consent with documents showing
compliance of all of the above conditions.
         

(B) General Conditions :

(1) That, the occupier shall maintain the National Ambient Air Quality Standard given below:
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S N Pollutant Time Weighted
Average

Concentration in Ambient Air

Industrial,
Residential, Rural
and Other Area

Ecologically
Sensitive Area
(notified by
Central Govt.)

(1) (2) (3) (4) (5)

1. Sulphur Dioxide
(SO2), µg/m3

Annual
24 hours

50
80

20
80

2. Nitrogen Dioxide
(NO2), µg/m3

Annual
24 hours

40
80

30
80

3. Particulate Matter
(size less than 10

µm) or PM10,
µg/m3

Annual
24 hours

60
100

60
100

4. Particulate Matter
(size less than 2.5

µm) or PM2.5,
µg/m3

Annual
24 hours

40
60

40
60

5. Ozone(O3),
µg/m3

8 hours
1 hour

100
180

100
180

6. Lead (Pb) µg/m3 Annual
24 hours

0.50
1.0

0.50
1.0

7. Carbon Monoxide
(CO) mg/m3

8 hours
1 hour

02
04

02
04

8. Ammonia (NH3)
µg/m3

Annual
24 hours

100
400

100
400

9. Benzene (C6H6)
µg/m3

Annual 05 05

10. Benzo(a)
Pyrene(BaP)

Particulate Phase
only ng/m3

Annual 01 01

11. Arsenic (As)
ng/m3

Annual 06 06

12. Nickel (Ni)
ng/m3

Annual 20 20

Note : Serial no. 1 to 4 – Mandatory
Serial no. 5 to 12 As applicable for specific type of industry.

57



(2) That, the occupier shall maintain the emission quality within the standard and the quantity, as follows:

S N Parameter Standard

1 Particulate Matter 150 mg/Nm3

(3) That, the occupier shall keep  process effluent in close-circuit and the quality of effluent from other
sources in conformity with the standard (s)  and the discharge quantity as below:

S N Parameter Standard

1 Total Suspended Solids 100 mg/L

2 BOD 30 mg/L

3 COD 250 mg/L

4 Oil & Grease 10 mg/L

(4) That, the occupier shall dispose of solid wastes as follows:

S N Waste Type Mode of Disposal

1 Hazardous Carbonaceous Wastes In co-processing in high
temperature furnaces or kilns

2 Hazardous Non-Carbonaceous
Wastes

In TSDF

3 Non-Carbonaceous Non-
Hazardous solid wastes/ Mine
Over Burden

As a substitute of Soil or Mineral

(5) That, the occupier shall keep D G Set(s) within acoustic enclosure and shall keep the height(s) of
exhaust pipe(s) as per Central Pollution Control Board norm.

(6) That, the occupier shall install and maintain Central Ground Water Board/ State Ground Water
Directorate approved system of rain water harvesting-cum-ground water recharge and submit the
photographic view of the structures within a month.

(7) That, the occupier shall grow and maintain greenery of the project in the periphery and other available
spaces and shall continue enhancing its plant density and biodiversity.

(8) That, the occupier shall submit environmental statement, every year latest by 30th September of the
next financial year.

(9) That, this Consent is valid subjected to the validity of mining Lease/Mining
Plan/Ecofriendly/Environmental Clearance, if applicable. In case of no renewal of Mining
Lease/Mining Plan, this consent shall be treated as revoked automatically.
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              This is issued with the approval of the Competent authority

[Ashok Kumar Yadav]
Regional Officer, Hazaribagh

         
Copy to:      M/s BANADAG RAILWAY SIDING, At- BANADAG RAILWAY SIDING HAZARIBAGH/
Chief Inspector of Factories, Ranchi/ Director of Industry, Government of Jharkhand, Ranchi/ Director of
Mines, Government of Jharkhand, Ranchi/ Deputy Commissioner, Hazaribagh/ DFO, Hazaribagh/ DMO,
Hazaribagh/ R O, JSPCB, Hazaribagh for information & ensuring compliance of the above.

[Ashok Kumar Yadav]
Regional Officer, Hazaribagh

(10) That, this Consent is issued from the environmental angle only and does not absolve the occupier from
other statutory obligations prescribed under any other law or any other instrument in force. The sole
and complete responsibility to comply with these conditions laid down in all other laws for the time-
being in force, rests with the industry/ unit/ occupier.

(11) That, this Consent shall not in any way, adversely affect or jeopardize the legal proceeding , if any,
instituted in the past or that could be , instituted against you by the State Board for violation of the
provisions of the Act or the Rules made there under.

(12) That, the occupier shall comply with all applicable provisions of the Water (Prevention & Control of
Pollution) Act, 1974; the Water (Prevention & Control of Pollution) Cess Act, 1977; the Air
(Prevention & Control of Pollution) Act, 1981; and the Environment (Protection) Act, 1986 and Rules
made there under.

4. That, this Consent shall not absolve the occupier from making compliance of other statutory
prescribed under any law or direction of courts or any other instrument for the time being in force.

5. That, this Consent is being issued on the basis of information/ documents/ certificate submitted by
the unit. This Consent will be revoked if any of the information/documents/certificates/undertaking
given by the occupier is found false/fictitious/forged in future.

6. The Order shall be valid subject to compliance of all other legal requirements applicable to the unit.

7. The State Board reserve the right to revoke, withdraw or make any reasonable variation / change /
alteration in conditions of this consent.

Memo No. :  JSPCB/HO/RNC/CTE/CTO-
4666748/2020/2

 Dated :  2020-03-25
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JHARKHAND STATE POLLUTION CONTROL BOARD
         
TOWNSHIP ADMINISTRATION BUILDING, HEC COMPLEX, DHURWA, RANCHI   834004

Telephone: 0651-2400850 (Fax)/ 2400851/2400852/2401847/2400979/2400139
         

         
Consent to operate (CTO) under section 25 /26 of the Water (Prevention & Control of Pollution) Act, 1974 and

under section 21 of the Air (Prevention & Control of Pollution) Act, 1981

         

         

         

         

         
         

Ref No. JSPCB/HO/RNC/CTO-3036797/2018/2054  Dated :  2018-12-22

1. Application (s) dated 2018-08-16 of NTPC LIMITED PAKRIBARWADIH COAL MINING PROJECT,
Occupier Name :PARTHA MAZUMDER for consent under section 25 (1)(b)/25 (1) (c)/26 of the Water
(Prevention & Control of Pollution) Act, 1974 and under section 21(1) of the Air (Prevention & Control of
Pollution) Act,1981.

2.  Documents Relied Upon:

(a) The content of Environmental Clearance [Environmental Clearance]issued by MoEF, New Delhi vide,
Ref No. J-11015/692/2007-IA.II(M) Dated 19.05.2009.

(b) The content of Forest Clearance (FC), issued by MoEF, New Delhi for an area of 1026.438 Ha, Ref.
No. F No.- 8-56/2009-FC, dated. 17.09.2010.

(c) The content of Consent to Establish (CTE), Ref No. 4763 Dated 18.12.2007.

(d) The content of Consent to operate (CTO),Ref. No. 1034 dated 21.12.2016 of this office.

(e) The content of Inspection Report (I/R), Ref No. 1001 dated 21.08.2018 of R O, R O-Cum-Lab,
Hazaribagh.

(f) The content of letter issued by Department of Revenue and Land Reforms for acquisition of land i.e. in
lease, Ref. No. 2322, dated. 19.07.2013.

3. The consent is granted under section 25 / 26 of the Water (Prevention & Control of Pollution) Act, 1974
and under section 21 of the Air (Prevention & Control of Pollution) Act, 1981 to operate the project in
Mauza -thana 47,48,49,5152,55,56 , P S -BARKAGAON BLOCK HAZARIBAG , District -
HAZARIBAGH ,  as follows:

Project Site-Area Investment
(Rs)

Product & Capacity Period of CTO

Plot Nos. Area

Before
Expansion

47, 48, 49, 51,
52, 55, 56,
Khata No. 47,
48, 49, 51, 52,
55, 56

3319.4 2
Ha

102413.64
Lacs

Coal- 15 MTPA 01.01.2019 to
31.12.2023
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(A)          Specific Conditions:
 
(1) That, the occupier shall continuously transmit the online monitoring data of ambient air quality, stack
emission and effluent quality to the server of the Board, if any time transmission of data is found
discontinued consent to operate shall be revoked.
 
(2) That, the occupier shall establish and operate well equipped environmental laboratory with facilities to
monitor at least all regulatory parameters and duly accredited by NABL.
 
(3) That , the occupier shall make proper arrangement for disposal of fly ash instead of its casual disposal in
low lying area of own lease lands; In this regard unit shall submit concrete proposal to the Board within the
consent period.
 
(4) That, the occupier shall submit monthly report of evacuation of Ash pond to the Board and transport
vehicle carrying Fly Ash must be fully covered and in no case there should be any spillage of Fly Ash.
 
(5) That, the occupier shall submit the monthly report on compliance of CREP responsibility to the Board.
 
(6) That, the occupier shall obtain Authorization under Hazardous Wastes Management Rules, 2016 and
dispose of all Hazardous Waste as per the Rules.
 
(7) That, the occupier shall ensure that no Fly ash laden air should go to the nearby village. There must be
proper protection to villagers from fly ash laden air like three tier tree plantation, fine mesh net etc. Unit
must report to the Board in this regard within two months.
 
(8) That, the occupier shall submit effluent analysis report quarterly to the Board.
 
(9) That, the occupier shall investigate the way of proper utilization of Fly ash and in this process he(they)
shall make system of dry collection in place of wet collection. He (they) shall submit a proposal to the Board
within the consent period with time bound programme.
 
(10) That, the occupier shall complete the installation of online monitoring system in the effluent discharge
line with its monitored data transmission to JSPC Board Server, failing which Consent to Operate order shall
be revoked.
 
(11) That, the occupier shall if be found violating the Consent to Operate at any point of time during
inspection of the plant by the competent authority, the Consent to Operate shall be revoked as per provision
of the acts.
 
(12) That, the occupier shall provide Fly Ash for road construction projects / Public Works Department /
manufacturing of ash based products/ use of soil conditioner in agriculture activity within a radius of three
hundred kilometers.
 
(13) That, the occupier shall upload on their website the details of stock of types of ash available with them
along with the quantity of Fly Ash utilized at least once a month and shall install dedicated dry ash silos.
 
(14) That, the occupier shall ensure utilization of Fly Ash as per the time frame fixed in the rule.
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(15) That, the occupier shall submit annual implementation report/compliance report (for the period 1st
April to 31st March) providing information about the compliance of provision in the notification by the 30th
day of April, every year to SPCB, CPCB and the Concerned Regional Office of MOEF.
 
(16) That, the occupier shall this CTO is valid subject to validity of source of raw material, plan Eco
friendly/environmental clearance, if applicable. In case of not obtaining/violating the applicable norms this
CTO shall be treated as revoked automatically.
 
(17) That, this CTO is issued on the basis of information submitted by the unit. The CTO may automatically
be revoked, if any wrong information will be found after that.
 
(18) That, the occupier shall construct ETP in servicing and maintenance of vehicle workshop and STP with
residential area.
 
(19) That, the occupier shall submit half yearly compliance report of CTO and EC to the JSPC Board.
 
(20) That, the occupier shall do arrangement for water sprinkling and do tree plantation as per the
requirement.
 
(21) That, the occupier shall submit online applications for renewal of consent under section 25 of the Water
(Prevention & Control of Pollution) Act, 1974 and under section 21 of the Air (Prevention & Control of
Pollution) Act, 1981 again 120 days prior to the date of expiry of this consent i.e. 31.12.2023 with
documents showing compliance of all of the above conditions.
         

(B) General Conditions :

(1) That, the occupier shall maintain the National Ambient Air Quality Standard given below:
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S N Pollutant Time Weighted
Average

Concentration in Ambient Air

Industrial,
Residential, Rural
and Other Area

Ecologically
Sensitive Area
(notified by
Central Govt.)

(1) (2) (3) (4) (5)

1. Sulphur Dioxide
(SO2), µg/m3

Annual
24 hours

50
80

20
80

2. Nitrogen Dioxide
(NO2), µg/m3

Annual
24 hours

40
80

30
80

3. Particulate Matter
(size less than 10

µm) or PM10,
µg/m3

Annual
24 hours

60
100

60
100

4. Particulate Matter
(size less than 2.5

µm) or PM2.5,
µg/m3

Annual
24 hours

40
60

40
60

5. Ozone(O3),
µg/m3

8 hours
1 hour

100
180

100
180

6. Lead (Pb) µg/m3 Annual
24 hours

0.50
1.0

0.50
1.0

7. Carbon Monoxide
(CO) mg/m3

8 hours
1 hour

02
04

02
04

8. Ammonia (NH3)
µg/m3

Annual
24 hours

100
400

100
400

9. Benzene (C6H6)
µg/m3

Annual 05 05

10. Benzo(a)
Pyrene(BaP)

Particulate Phase
only ng/m3

Annual 01 01

11. Arsenic (As)
ng/m3

Annual 06 06

12. Nickel (Ni)
ng/m3

Annual 20 20

Note : Serial no. 1 to 4 – Mandatory
Serial no. 5 to 12 As applicable for specific type of industry.
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(2) That, the occupier shall maintain the emission quality within the standard and the quantity, as follows:

S N Parameter Standard

1 Particulate Matter 150 mg/Nm3

(3) That, the occupier shall keep  process effluent in close-circuit and the quality of effluent from other
sources in conformity with the standard (s)  and the discharge quantity as below:

S N Parameter Standard

1 Total Suspended Solids 100 mg/L

2 BOD 30 mg/L

3 COD 250 mg/L

4 Oil & Grease 10 mg/L

(4) That, the occupier shall dispose of solid wastes as follows:

S N Waste Type Mode of Disposal

1 Hazardous Carbonaceous Wastes In co-processing in high
temperature furnaces or kilns

2 Hazardous Non-Carbonaceous
Wastes

In TSDF

3 Non-Carbonaceous Non-
Hazardous solid wastes/ Mine
Over Burden

As a substitute of Soil or Mineral

(5) That, the occupier shall keep D G Set(s) within acoustic enclosure and shall keep the height(s) of
exhaust pipe(s) as per Central Pollution Control Board norm.

(6) That, the occupier shall install and maintain Central Ground Water Board/ State Ground Water
Directorate approved system of rain water harvesting-cum-ground water recharge and submit the
photographic view of the structures within a month.

(7) That, the occupier shall grow and maintain greenery of the project in the periphery and other available
spaces and shall continue enhancing its plant density and biodiversity.

(8) That, the occupier shall submit environmental statement with supporting stoichiometric calculations
analyses reports, every year latest by 30th September of the next financial year.

(9) That, the occupier shall submit report(s) duly monitored and issued by an NABL accredited / ISO
9001:2008 and OHSAS 18001:2007 certified laboratory in compliance sub-para (2), (3), (4) and (5) of
paragraph 3 of this CTO yearly at required periodicity.
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              This is issued with the approval of the Competent authority

[Rajeev Lochan Bakshi]
Member Secretary

         
Copy to:      M/s NTPC Limited, Pakribarwadih Coal Mining Project, Distt Hazaribagh, Jharkhand/ Chief
Inspector of Factories, Ranchi/ Director of Industry, Government of Jharkhand, Ranchi/ Director of Mines,
Government of Jharkhand, Ranchi/ Deputy Commissioner, Hazaribagh/ DFO, Hazaribagh/ DMO,
Hazaribagh/ R O, Hazaribagh for information & ensuring compliance of the above.

[Rajeev Lochan Bakshi]
Member Secretary

(10) That, this CTO is valid subjected to the validity of mining Lease/Mining
Plan/Ecofriendly/Environmental Clearance, if applicable. In case of no renewal of Mining
Lease/Mining Plan, this consent shall be treated as revoked automatically.

(11) That, this CTO is issued from the environmental angle only and does not absolve the occupier from
other statutory obligations prescribed under any other law or any other instrument in force. The sole
and complete responsibility to comply with these conditions laid down in all other laws for the time-
being in force, rests with the industry/ unit/ occupier.

(12) That, this CTO shall not in any way, adversely affect or jeopardize the legal proceeding , if any,
instituted in the past or that could be , instituted against you by the State Board for violation of the
provisions of the Act or the Rules made there under.

(13) That, the occupier shall comply with all applicable provisions of the Water (Prevention & Control of
Pollution) Act, 1974; the Water (Prevention & Control of Pollution) Cess Act, 1977; the Air
(Prevention & Control of Pollution) Act, 1981; and the Environment (Protection) Act, 1986 and Rules
made there under.

4. That, this CTO shall not absolve the occupier from making compliance of other statutory prescribed
under any law or direction of courts or any other instrument for the time being in force.

5. That, this CTO is being issued on the basis of information/ documents/ certificate submitted by the
unit. This CTO will be revoked if any of the information/documents/certificates/undertaking given
by the occupier is found false/fictitious/forged in future.

6. The Order shall be valid subject to compliance of all other legal requirements applicable to the unit.

7. The State Board reserve the right to revoke, withdraw or make any reasonable variation / change /
alteration in conditions of this consent.

Memo No. :  JSPCB/HO/RNC/CTO-
3036797/2018/2054

 Dated :  2018-12-22

RAJEEV 
LOCHAN 
BAKSHI

Digitally signed by 
RAJEEV LOCHAN 
BAKSHI 
Date: 2018.12.22 
12:16:58 +05'30'

RAJEEV 
LOCHAN 
BAKSHI

Digitally signed 
by RAJEEV 
LOCHAN BAKSHI 
Date: 2018.12.22 
12:17:19 +05'30'
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1 2 3 4 5 6 7 8 9 10 11 12 13 14 15 16 17 18 19 20 21 22

10/03-04 10.04.2003 24.648 21.300 21.300
135/ jk0 
21.02.2004

02.03.2004 10/ 15.05.2004 13.07.2004
141/ jk0 
21.02.2004

16.05.2004
11/ 
17.05.2004

13.07.2004
506/ jk0 
20.09.2004

29.11.2004 20.05.2006 04.07.2006 3500568 10.07.2006 28.06.2006

08/03-04 21.05.2003 4.595 2.330 2.330
80/ jk0 
05.02.2004

01.03.2004
03.03.2004

04/04.03.2004 03.07.2004
92/ jk0 
05.02.2004

16.05.2004
17.05.2004

05/
05.03.2004

03.07.2004
419/ jk0 
28.07.2004

10.08.2004 08.12.2005 19.05.2006 309134 20.05.2006 25.05.2006

13/03-04 10.04.2003 27.890 18.890 18.890
189/ jk0 
18.03.2004

26.05.2004 10/15.05.2004 11.07.2004
190/ jk0 
18.03.2004

05.06.2004
11/
17.05.2004

14.07.2004
644/ jk0 
13.12.2004

08.04.2005 18.12.2005 06.07.2006 2498766 11.07.2006 28.06.200613/03-04
18.03.2004 18.03.2004 17.05.2004 13.12.2004

12/03-04 03.03.2003 7.940 7.940 7.940
132/ jk0 
21.02.2004

01.03.2004 10/15.05.2004 13.04.2004
137/ jk0 
21.02.2004

17.05.2004
16.05.2004

11/
17.05.2004

13.07.2004
645/ jk0 
13.12.2004

13.01.2005 17.05.2006 15.06.2006 1716113 21.06.2006 28.06.2006

06/03-04 07.04.2003 7.586 3.700 3.700
82/ jk0 
05.02.2004

01.03.2004
04/04.03.2004 03.07.2004

85/ jk0 
05.02.2004

16.05.2004
17.05.2004

05/
05.03.2004

03.07.2004
417/ jk0 
28.07.2004

10.08.2004 19.01.2006 25.03.2006 908954 25.03.2006 25.05.2006

05/03-04 21.05.2003 24.592 6.090 6.090
83/ jk0 
05.02.2004

02.03.2004
01.03.2004

04/04.03.2004 05.07.2004
90/ jk0 
05.02.2004

17.05.2004
05/
05.03.2004

05.07.2004
413/ jk0 
28.07.2004

10.08.2004 31.01.2006 03.05.2006 390049 03.05.2006 25.05.2006

07/03-04 21.05.2003 11.223 0.090 0.090
79/ jk0 
05.02.2004

01.03.2004
03.03.2004

04/04.03.2004 05.07.2004
89/ jk0 
05.02.2004

16.05.2004
05/
05.03.2004

05.07.2004
414/ jk0 
28.07.2004

10.08.2004 08.12.2005 22.04.2006 17065 22.04.2006 25.05.2006
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1 2 3 4 5 6 7 8 9 10 11 12 13 14 15 16 17 18 19 20 21 22

04/03-04 21.05.2003 52.081 3.770 3.770
81/ jk0 
05.02.2004

02.03.2004
03.03.2004

04/04.03.2004 04.07.2004
87/ jk0 
05.02.2004

16.05.2004
05/
05.03.2004

04.07.2004
416/ jk0 
28.07.2004

10.08.2004 13.06.2006 17.06.2006 773644 17.06.2006 26.06.2006

01/03-04 24.02.2002 5.422 5.770 5.770
8/ jk0 
07.01.2004

16.01.2004 04/04.03.2004 18.12.2004
17/ jk0 
07.01.2004

23.01.2004
05/
05.03.2004

18.12.2004
45/ jk0 
20.01.2005

28.03.2005 08.12.2005 15.04.2006 1471765 15.04.2006

02/08-09 349/ 
18.03.2008

3.700 3.700 3.700
832/ jk0 
11.11.2008

14.12.2008 17/30.12.2008 08.01.2009
834/ jk0 
11.11.2008

26.12.2008
18/
30.12.2008

08.01.2009
99/ jk0 
22.02.2009

25.07.2009 19.03.2010 30.04.2010 2450720 30.04.2010

02/03-04 80/ 
31.01.2003

1.700 1.540 1.540
77/ jk0 
05.02.2004

01.03.2004
03.03.2004

04/04.03.2004 07.07.2004
91/ jk0 
05.02.2004

16.05.2004
05/
05.03.2004

07.07.2004
415/ jk0 
28.07.2004

10.08.2004 08.12.2005 12.04.2006 739933 12.04.2006 25.05.2006

11/03-04 80/ 
05.02.2003

4.160 4.090 4.090
134/ jk0 
21.02.2004

01.03.2004 10/10.05.2004 12.07.2004
136/ jk0 
21.02.2004

18.05.2004
16.05.2004

11/
17.05.2004

12.07.2004
507/ jk0 
20.09.2004

07.10.2004 08.12.2005 13.04.2006 1243166 13.04.2006 25.05.2006

02/2009-10 167/
26.12.2009

0.730 0.150 0.150
908/ jk0 
01.12.2010

23.02.2011 08/04.06.2011 04.08.2011
915/ jk0 
01.12.2010

23.02.2011
09/
04.06.2011

04.08.2011
837/ jk0 
01.10.2011

10.11.2011 10.05.2012 16.05.2012 282002 16.05.2012

09/2003-04 69/
02.12.2003

11.550 11.600 11.600
133/ jk0 
21.02.2004

01.03.2004 10/15.05.2004 12.07.2004
140/ jk0 
21.02.2004

17.05.2004
11/
17.05.2004

12.07.2004
505/ jk0 
20.09.2004

22.11.2004 17.05.2006 15.06.2006 2732181 15.06.2006 28.06.2006

187.82 90.96 90.96
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Trucks are covered with tarpaulins for prevention of spillage and generation of dust. 
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NTPC Limited
( A Government of India Enterprise )
SSC - Coal Mining(Ranchi) 

Silver Ferns, Kilburn Colony Hinoo , Ranchi
Ranchi 

Jharkhand- 834002, India
Telephone No.  :  Fax No. : 

Service Purchase Order

CIN No. : L40101DL1975GOI007966

Purchase Order No. : 5500036421-025-1074 Date : 10.07.2020 ( version : 0 )

To Vendor Code : 1112351 
SANJAY KUMAR 
AT-KHARANTI
PO-GOSAIBALIA
HAZARIBAG
Jharkhand
India - 825301
Tel: 9470345849

Subject: : Providing and fixing of permanent framed Wind screen at Banadag Railway Siding of
PBCMP.

NIT NO. : 9900195023/025/1074  Dated 12.02.2020
Your Offer No. : Your online submited
Your Reference : 
Our Reference : NTPC Online bid invited vide Tender ID: 2020_NTPC_31583_1

Dear Sir,
This has reference to our above mentioned NIT, Your offer and subsequent discussions. We are pleased

to accept your offer opened on 03.06.2020 and confirm having awarded on you the work of Providing and fixing
of permanent framed Wind screen at Banadag Railway Siding of PBCMP. of total value INR 27,037,273.99 
(Rupee   TWO CRORE SEVENTY LAKH THIRTY-SEVEN THOUSAND TWO HUNDRED SEVENTY-THREE
POINT NINETY-NINE ONLY) mentioned in the scope of  works, special terms & conditions, Bill of quantities etc.

The duration of the service period shall be from 15.07.2020 to 14.05.2021. Though the duration of contract
shall remain same, the actual date of commencement of the contract shall be as per the direction of EIC. DGM
(Civil) shall be EIC for this work.

This service purchase order along with its annexure is being issued to you in duplicate .We request you to
return the duplicate copy of  this service purchase order, duly signed on each page by your authorised signatory
in token of your unequivocal acknowledgment of the same within 15 days from the date of this service purchase
order. If no communication is received within 15 days of receipt of Purchase Order, it will be treated that order
has been accepted in entirety.

We thank you for the interest shown by you in our project and the cooperation extended to us. We expect
to receive your continued cooperation in future also.

Thanking You,
For & on behalf  of  NTPC Limited.

Pranay Sharma
Sr. Manager (C&M)

Enclosures : 

Registered Office: NTPC Bhawan, Core-7, Scope Complex, Institutional Area, Lodhi Road, New Delhi-110003
Phone No. -(011)24360100, Fax No. -(011)24361018. Website: www.ntpc.co.in
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NTPC/PBCMP/WIND SCREEN/ B. RLY/19/01

CONSTRUCTION OF WIND SCREEN AT  BANADAG RLY. SIDING AREA

(Sheet -  1of 1)

NTPC Limited

NTPC

PAKRIBARWADIH COAL MINING PROJECT

A A

B

B

ISA 40X40X6

MS Flate 30X5

ISA 40X40X6

ISA 40X40X6ISA 40X40X6ISA 40X40X6

ISMC75

ISA 40X40X6

ISA 40X40X6

ISA 40X40X6

MS Flate 30X5

MS Flate 30X5

ISMB200

ISMB200

ISMC75

MS Flate 30X5

ISA 40X40X6

Wind Screen

12mm@200c/c

12mm@200c/c

8 nos 16Tor steel

Link by@200c/c

Link by@200c/c

8 nos 16Tor steel

Shear Key

Grouting

Base Plate350 x 350 x 16

ISMB200

4 x 16Øbolt 900mm

Stiffener

Existing Boundary Wall

4 x 16Øbolt 900mm

ISMB200

Stiffener

PLAN

ELEVATION

SECTION - AA

SECTION - BB

STIFFENER

DETAIL - XX

See Detail XX

BASE PLATE ISMB FIXING PLAN

COLUMN FOOTING PLAN

COLUMN FOOTING SECTION DETAIL

PCC 1:4:8

RCC1:1.5:3

Thk.8mm

NOTE:

1. ALL DIMENSIONS ARE IN METER

2. ALL WELDS SHALL BE 8MM THIK FULL LENGTH WELLED

3. AT EVERY 18M EXTRA BRACING IS TO BE DONE

4. GAP OF 25MM AFTER EVERY 18M SPAN

5. CONSULT FES INCASE OF DOUBT

Base Plate350 x 350 x 16

ISMB200

01

GL

GL
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Existing Boundary Wall

Sprikler Pipe Line

Wind ScreenDrain

Pedestal For Wind Screen

C

L

A
A

Drain

Wind Screen

Support Column

Existing Boundary Wall

SECTION - AA

LOCATION PLAN FOR (BANADAG RLY. SIDDING)

NTPC Limited

NTPC

PAKRIBARWADIH COAL MINING PROJECT

(Sheet -  1of 1)

CONSTRUCTION OF WIND SCREEN AT  BANADAG RLY. SIDING AREA

C

L

C

L

Sprikler Pipe Line
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Statutory Compliance Status  
at  

Banadag Railway Siding. 
 
 

    Continuous online PM10  analyzer  Monitoring System:  Online data being send to 
JSPCB website. 
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    Noise  Monitoring 
 

 

    Noise monitoring is carried out in the railway siding twice a month.
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Rain gun Sprinkler system at Banadag Railway siding 
 

    Rain gun Sprinkling Length: 1.8 km. 
    Rain gun installed both side of railway track. 
    Water Consumption: 600 Ltr/minute 
    Water throws:  35 - 45 m distance 
    Water throws Angle -180 Degree 

Rain Gun Water 
Throw 

Rain gun  
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Wind Control Wall & Green Net shed 
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Plantation at the Banadag Railway Siding 
 

Total 1200 nos. of plants planted at Banadag Railway Siding. 
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Construction of Settling Pond & Garland Drains.
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NTPC Limited
( A Government of India Enterprise )
SSC - Coal Mining(Ranchi) 

Silver Ferns, Kilburn Colony Hinoo , Ranchi
Ranchi 

Jharkhand- 834002, India
Telephone No.  :  Fax No. : 

Service Purchase Order

CIN No. : L40101DL1975GOI007966

Purchase Order No. : 5500036120-025-1074 Date : 26.05.2020 ( version : 0 )

To Vendor Code : 1112351 
SANJAY KUMAR 
AT-KHARANTI
PO-GOSAIBALIA
HAZARIBAG
Jharkhand
India - 825301
Tel: 9470345849

Subject: : Construction of garland drain, water harvesting system and other miscellaneous civil
works at Banadag Rly siding.

NIT NO. : 9900194833  Dated 
Your Offer No. : Your online bid
Your Reference : 
Our Reference : Our online tender with Tender ID: 2020_NTPC_31567_1

Dear Sir,
This has reference to our above mentioned NIT, Your offer and subsequent discussions. We are pleased

to accept your offer opened on  and confirm having awarded on you the work of Construction of garland drain,
water harvesting system and other miscellaneous civil works at Banadag Rly siding. of total value INR
10,103,729.93  (Rupee   ONE CRORE ONE LAKH THREE THOUSAND SEVEN HUNDRED TWENTY-NINE
POINT NINETY-THREE ONLY) mentioned in the scope of  works, special terms & conditions, Bill of quantities
etc.

The duration of the service period shall be from 11.06.2020 to 10.04.2021. Though the duration of contract
shall remain same, the actual date of commencement of the contract shall be as per the direction of EIC. AGM
(ME) shall be EIC for this work.

This service purchase order along with its annexure is being issued to you in duplicate .We request you to
return the duplicate copy of  this service purchase order, duly signed on each page by your authorised signatory
in token of your unequivocal acknowledgment of the same within 15 days from the date of this service purchase
order. If no communication is received within 15 days of receipt of Purchase Order, it will be treated that order
has been accepted in entirety.

We thank you for the interest shown by you in our project and the cooperation extended to us. We expect
to receive your continued cooperation in future also.

Thanking You,
For & on behalf  of  NTPC Limited.

Pranay Sharma
Sr. Manager (C&M)

Enclosures : 

Registered Office: NTPC Bhawan, Core-7, Scope Complex, Institutional Area, Lodhi Road, New Delhi-110003
Phone No. -(011)24360100, Fax No. -(011)24361018. Website: www.ntpc.co.in
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NTPC Limited

NTPC

PAKRIBARWADIH COAL MINING PROJECT
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Photographs Showing Roof Top Rain Water Harvesting at Banadag Railway Siding 
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Date PM10 PM2.5 SO2 NOx Co Date PM10 PM2.5 SO2 NOx Co
01.07.2020 61.8 32.3 10.5 19.1 BDL 01.07.2020 65.2 34.9 11.6 20.5 BDL
05.07.2020 63.5 33.6 12.3 22.2 BDL 05.07.2020 67.8 35.2 13.4 25.6 BDL
12.07.2020 65.8 34.2 13.6 25.1 BDL 12.07.2020 62.3 32.9 15.3 27.2 BDL
16.07.2020 68.6 35.2 16.9 31.4 BDL 16.07.2020 64.2 33.4 18.1 35.6 BDL
19.07.2020 70.2 36.3 17.7 34.5 BDL 19.07.2020 68.3 35.9 19.3 36.7 BDL
21.07.2020 67.7 35.9 18.1 33.5 BDL 21.07.2020 65.3 34.1 16.4 31.7 BDL
27.07.2020 64.1 33.7 17.3 33.5 BDL 27.07.2020 67.6 36.2 15.8 29.3 BDL
30.07.2020 63.6 34.8 18.2 34.6 BDL 30.07.2020 65.9 33.4 16.6 31.2 BDL

Max 70.2 36.3 18.2 34.6 BDL Max 68.3 36.2 19.3 36.7 BDL
Min 61.8 32.3 10.5 19.1 BDL Min 62.3 32.9 11.6 20.5 BDL

Day Night Day Night
63 56.8 67.3 59.7

69.7 62.4 70.4 62.6
56.3 51.3 64.2 56.8
67.5 60.1 68.7 60.3

Description Noise 
Level dB(A)

Noise Level

27.07.2020 μg/m3 238 27.07.2020 μg/m3 209

05.07.2020

Average

19.07.2020

Average
Maximum Maximum
Minimum Minimum
Leq db(A) Leq db(A)

Result
12.07.2020 μg/m3 242 12.07.2020 μg/m3 215

BANADAG RAILWAY SIDING (July-2020)
BANADAG RAILWAY SIDING (3.0 METER ) BANADAG RAILWAY SIDING (10 METER )

BANADAG RAILWAY SIDING (SPM) BANADAG RAILWAY SIDING (SPM)
Date Unit Result Date Unit

BANADAG RAILWAY SIDING (NOISE) BANADAG RAILWAY SIDING (NOISE)

Date Description Noise 
Level dB(A)

Noise Level Date
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Date PM10 PM2.5 SO2 NOx Co Date PM10 PM2.5 SO2 NOx Co
03.06.2020 65.2 34.8 16.6 31.7 BDL 03.06.2020 68.5 36.2 4.9 25.7 BDL
07.06.2020 63.2 32.4 15.4 28.5 BDL 07.06.2020 67.3 35.5 17.6 31.4 BDL
10.06.2020 65.1 33.6 16.4 29.6 BDL 10.06.2020 66.9 34.7 18.6 32.5 BDL
14.06.2020 68.3 35.6 17.5 32.1 BDL 14.06.2020 66.1 34.9 19.3 36.5 BDL
17.06.2020 70.4 37.1 16.3 30.6 BDL 17.06.2020 69.6 36.9 18.3 34.7 BDL
20.06.2020 68.9 36.3 19.9 36.2 BDL 20.06.2020 67.5 35.1 20.4 38.8 BDL
25.06.2020 69.2 65.8 18.4 24.7 BDL 25.06.2020 65.4 34.1 15.9 29.3 BDL
28.06.2020 68.8 36.4 19.2 35.4 BDL 28.06.2020 64.1 33.4 17.5 33.8 BDL

Max 70.4 65.8 19.9 36.2 BDL Max 69.6 36.9 20.4 38.8 BDL
Min 63.2 32.4 15.4 24.7 BDL Min 64.1 33.4 4.9 25.7 BDL

Day Night Day Night
66.2 59.2 67.9 59.9
70.6 66.1 70.3 62.7
61.9 52.3 65.6 57.1
68.4 64.2 68.2 60.3

15.06.2020

Average

28.06.2020

Average
Maximum Maximum
Minimum Minimum
Leq db(A) Leq db(A)

BANADAG RAILWAY SIDING (NOISE) BANADAG RAILWAY SIDING (NOISE)

Date Description Noise 
Level dB(A)

Noise Level Date Description Noise 
Level dB(A)

Noise Level

26.06.2020 μg/m3 224 26.06.2020 μg/m3 215

Result
12.06.2020 μg/m3 255 12.06.2020 μg/m3 237

BANADAG RAILWAY SIDING (June-2020)
BANADAG RAILWAY SIDING (3.0 METER ) BANADAG RAILWAY SIDING (10 METER )

BANADAG RAILWAY SIDING (SPM) BANADAG RAILWAY SIDING (SPM)
Date Unit Result Date Unit
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Date PM10 PM2.5 SO2 NOx Co Date PM10 PM2.5 SO2 NOx Co
02.05.2020 68.4 36.5 15.8 28.1 BDL 02.05.2020 66.3 35.6 16.1 30.3 BDL
06.05.2020 65.3 34.8 14.6 26.2 BDL 06.05.2020 67.8 39.1 18.3 32.4 BDL
10.05.2020 69.1 38.4 17.7 32.9 BDL 10.05.2020 68.9 37.2 15.4 29.5 BDL
13.05.2020 65.1 34.4 19.9 38.2 BDL 13.05.2020 68.5 39.2 18.3 37.5 BDL
18.05.2020 69.1 37.6 17.7 33.6 BDL 18.05.2020 68.3 35.7 15.2 28.9 BDL
22.05.2020 69.9 39.6 18.3 34.6 BDL 22.05.2020 70.2 39.5 17.2 32.8 BDL
26.05.2020 68.2 30.1 19.4 36.2 BDL 26.05.2020 65.5 28.5 16.7 31.3 BDL
30.05.2020 69.6 36.4 18.3 34.6 BDL 30.05.2020 63.7 32.5 15.3 27.1 BDL

Max 69.9 39.6 19.9 38.2 BDL Max 70.2 39.5 18.3 37.5 BDL
Min 65.1 30.1 14.6 26.2 BDL Min 63.7 28.5 15.2 27.1 BDL

Day Night Day Night
68.2 62.8 67.4 64.1
71.6 67.4 70.8 66.9
64.8 58.2 64.1 61.3
69.3 65.9 68.6 64.7

19.05.2020

Average

31.05.2020

Average
Maximum Maximum
Minimum Minimum
Leq db(A) Leq db(A)

BANADAG RAILWAY SIDING (NOISE) BANADAG RAILWAY SIDING (NOISE)

Date Description Noise 
Level dB(A)

Noise Level Date Description Noise 
Level dB(A)

Noise Level

24.05.2020 μg/m3 261 25.05.2020 μg/m3 258

Result
12.05.2020 μg/m3 282 13.05.2020 μg/m3 247

BANADAG RAILWAY SIDING (May-2020)
BANADAG RAILWAY SIDING (3.0 METER ) BANADAG RAILWAY SIDING (10 METER )

BANADAG RAILWAY SIDING (SPM) BANADAG RAILWAY SIDING (SPM)
Date Unit Result Date Unit
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Date PM10 PM2.5 SO2 NOx Co Date PM10 PM2.5 SO2 NOx Co
02.04.2020 62.4 39.2 13.6 25.9 BDL 02.04.2020 64.9 40.1 10.6 19.3 BDL
05.04.2020 67.3 35.7 11.4 20.1 BDL 05.04.2020 69.2 37.7 12.8 24.3 BDL
09.04.2020 64.9 33.6 13.8 24.3 BDL 09.04.2020 66.7 34.9 15.7 28.2 BDL
13.04.2020 68.7 35.3 14.6 26.1 BDL 13.04.2020 65.7 33.9 12.6 22.2 BDL
17.04.2020 67.5 35.9 12.4 23.5 BDL 17.04.2020 69.3 37.2 14.1 26.8 BDL
21.04.2020 69.3 37.1 14.8 27.2 BDL 21.04.2020 71.3 37.8 12.6 23.8 BDL
25.04.2020 68.5 35.8 13.9 23.6 BDL 25.04.2020 69.9 37.9 15.3 27.6 BDL
28.04.2020 66.3 36.8 14.2 26.9 BDL 28.04.2020 68.1 38.7 16.3 31.6 BDL

Max 69.3 39.2 14.8 27.2 BDL Max 71.3 40.1 16.3 31.6 BDL
Min 62.4 33.6 11.4 20.1 BDL Min 64.9 33.9 10.6 19.3 BDL

Day Night Day Night
64.2 56.9 68.9 61.6
70.3 61.3 71.1 63.9
58.2 52.6 66.7 59.4
68.9 59.3 69.4 61.5

14.04.2020

Average

28.04.2020

Average
Maximum Maximum
Minimum Minimum
Leq db(A) Leq db(A)

BANADAG RAILWAY SIDING (NOISE) BANADAG RAILWAY SIDING (NOISE)

Date Description Noise 
Level dB(A)

Noise Level Date Description Noise 
Level dB(A)

Noise Level

23.04.2020 μg/m3 268 24.04.2020 μg/m3 247

Result
07.04.2020 μg/m3 256 08.04.2020 μg/m3 229

BANADAG RAILWAY SIDING (April-2020)
BANADAG RAILWAY SIDING (3.0 METER ) BANADAG RAILWAY SIDING (10 METER )

BANADAG RAILWAY SIDING (SPM) BANADAG RAILWAY SIDING (SPM)
Date Unit Result Date Unit
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Date PM10 PM2.5 SO2 NOx Co Date PM10 PM2.5 SO2 NOx Co

Max 0.0 0.0 0.0 0.0 BDL Max 0.0 0.0 0.0 0.0 BDL
Min 0.0 0.0 0.0 0.0 BDL Min 0.0 0.0 0.0 0.0 BDL

Day Night Day Night

Due to covid reason monitoring not be done at banadag railway 
siding.

Due to covid reason monitoring not be done at banadag railway 
siding.

Due to covid reason monitoring not be done at banadag railway 
siding.

Due to covid reason monitoring not be done at banadag railway 
siding.

Due to covid reason monitoring not be done at banadag railway 
siding.

Date Description Noise 
Level dB(A)

Noise Level Date Description Noise 
Level dB(A)

Noise Level
BANADAG RAILWAY SIDING (NOISE) BANADAG RAILWAY SIDING (NOISE)

BANADAG RAILWAY SIDING (March-2020)
BANADAG RAILWAY SIDING (3.0 METER ) BANADAG RAILWAY SIDING (10 METER )

BANADAG RAILWAY SIDING (SPM) BANADAG RAILWAY SIDING (SPM)
Date Unit Result Date Unit Result

Due to covid reason monitoring not be done at banadag railway 
siding.
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Date PM10 PM2.5 SO2 NOx Co Date PM10 PM2.5 SO2 NOx Co
02.02.2020 79.2 40.2 17.8 33.6 BDL 02.02.2020 76.3 39.8 19.1 34.4 BDL
06.02.2020 78.8 40.6 18.5 35.2 BDL 06.02.2020 79.7 41.3 16.6 31.5 BDL
10.02.2020 76.5 39.7 19.2 37.1 BDL 10.02.2020 74.8 38.4 17.6 34.2 BDL
14.02.2020 78.1 40.1 17.4 32.6 BDL 14.02.2020 75.6 38.8 15.2 28.4 BDL
18.02.2020 BDL 18.02.2020 78.3 40.6 14.2 27.5 BDL
22.02.2020 77.3 39.9 17.2 32.8 BDL 22.02.2020 75.6 38.4 18.2 34.7 BDL
25.02.2020 79.3 41.8 16.4 31.2 BDL 25.02.2020 76.6 39.5 18.3 34.9 BDL
28.02.2020 78.6 40.2 15.4 29.7 BDL 28.02.2020 80.4 41.2 14.5 28.6 BDL

Max 79.3 41.8 19.2 37.1 BDL Max 80.4 41.3 19.1 34.9 BDL
Min 76.5 39.7 15.4 29.7 BDL Min 74.8 38.4 14.2 27.5 BDL

Day Night Day Night
66.9 64.3 68 64.9
71.4 68.9 70.3 67.4
62.5 59.8 65.8 62.5
69.8 66.2 68.4 65.1

BANADAG RAILWAY SIDING (February-2020)

04.02.2020

Average

28.02.2020

Average
Maximum Maximum
Minimum Minimum
Leq db(A) Leq db(A)

BANADAG RAILWAY SIDING (NOISE) BANADAG RAILWAY SIDING (NOISE)

Date Description Noise 
Level dB(A)

Noise Level Date Description Noise 
Level dB(A)

Noise Level

22.02.2020 μg/m3 253 23.02.2020 μg/m3 220

Result
08.02.2020 μg/m3 255 09.02.2020 μg/m3 213

BANADAG RAILWAY SIDING (3.0 METER ) BANADAG RAILWAY SIDING (10 METER )

BANADAG RAILWAY SIDING (SPM) BANADAG RAILWAY SIDING (SPM)
Date Unit Result Date Unit
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Date PM10 PM2.5 SO2 NOx Co Date PM10 PM2.5 SO2 NOx Co
05.01.2020 78.2 39.6 14.1 25.8 BDL 05.01.2020 77.8 38.3 15.6 28.2 BDL
11.01.2020 76.3 38.7 16.8 32.1 BDL 11.01.2020 79.4 39.5 13.7 25.2 BDL
14.01.2020 79.3 40.1 12.8 22.4 BDL 14.01.2020 78.9 39.3 14.6 27.5 BDL
17.01.2020 78.5 39.1 14.3 27.9 BDL 17.01.2020 76.6 39.2 12.9 22.3 BDL
21.01.2020 74.1 38.5 17.2 31.8 BDL 21.01.2020 73.4 36.5 16.2 30.8 BDL
24.01.2020 79.2 40.8 13.5 26.1 BDL 24.01.2020 76.8 39.7 15.4 28.5 BDL
28.1.2020 80.6 41.2 17.9 35.5 BDL 28.01.2020 81.2 40.3 14.8 29.2 BDL

30.01.2020 75.7 40.5 13.2 25.9 BDL 30.01.2020 77.3 37.6 15.8 29.4 BDL
Max 80.6 41.2 17.9 35.5 BDL Max 81.2 40.3 16.2 30.8 BDL
Min 74.1 38.5 12.8 22.4 BDL Min 73.4 36.5 12.9 22.3 BDL

Day Night Day Night
67.5 64.6 68.1 64.8
70.7 67.3 71.5 68.2
64.2 61.9 64.6 61.3
68.5 64.5 69.8 66.7

Parameter PM10 PM2.5 SO2 NOx Co SPM
Limit μg/m3 100 60 80 80 2 600 75 70

Limits 

BANADAG RAILWAY SIDING (NOISE) BANADAG RAILWAY SIDING (NOISE)

Date Description Noise 
Level dB(A)

Noise Level Date Description Noise 
Level dB(A)

Noise Level

22.01.2020

Noise (dB(A)

02.01.2020

Average

31.01.2020

Average
Maximum Maximum
Minimum Minimum
Leq db(A) Leq db(A)

μg/m3 256 23.01.2020 μg/m3 224

Result
12.01.2020 μg/m3 247 13.01.2020 μg/m3 217

BANADAG RAILWAY SIDING (January-2020)
BANADAG RAILWAY SIDING (3.0 METER ) BANADAG RAILWAY SIDING (10 METER )

BANADAG RAILWAY SIDING (SPM) BANADAG RAILWAY SIDING (SPM)
Date Unit Result Date Unit
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Photographs showing Crops around Banadag Railway Siding 
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